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Title: Introduction of the Airlines Regulatory Authority Bill, 2017.

SHRI M.K. RAGHAVAN (KOZHIKODE): I beg to move for leave to introduce a Bill to provide for setting up of an Airlines Regulatory Authority to
regulate the operation of airline companies and for matters connected therewith.
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SHRI M.K. RAGHAVAN: I introduce the Bill.

HON. CHAIRPERSON: Item 23 and 24- Dr. Bhola Singh — not present.
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